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'Hon'ble Mr. N.S3hu, Memb: L (1)

¢ e o

¢
. SKT R L - (N.Sahu)
: Co ) o Member (A)

~djourned to 18,12,1995.

oL

 Hon'ble Mr.N. Sahu, Member (1)

2./ 18.12,95]

Heard Shri S5.N. Tiwary, the learned ccunsel

¥ ;a.%‘@. - '_rér the applicant and éerused the contents of the applicatiaﬂ*

At para 4.6 of the application , it is stated that the
¥ | "1 -applicant cime to knou that the Chigf Postmaster General

Bihar Circlé has been bl&ased to épprOVB the applicadt?s"
— o . . ' A
appdintment on the pést of EDBPM but this appointment is not:

=

ori the post of tDBPM, Ekarha EDBO. In the absence of the

order , it is not possible to considerr this applicatian.
However, Shri S.N. Tiwary submits that he swd would be f‘
' ’ {

able to securs that dtder within one week. let this case be’

adjourned and listed bn‘15.1L96 fo hearing on admission.

' ' o ‘ Q¥?~;**jvﬁ-——a
/cBs/ L ‘ o ' (N. -Sahu)
- ‘ Member (1), .

3/15,1.1996 Hon'ble Mr. K.D.Saha, Member (A)

- As ﬁrayed for, list on 8.2.1996 for hearing

b " ' ' at admission, . | ‘? |
o | S | | ( X.D,Saha )

| MES. o | L ~ Member (&)
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4/08..02 96 Hon'ble Mr. N.Sahu, Member (A)

ghri S.A/Tiwary submits that the ELp;olntr'~.;

order posting the applicant, which is the jbone of con-.
tention in ‘this case, is still not availahle to him,

adjourned to 18,03.1996 for hear ing on admission.

S.KJ‘ . ' '.: 7 ar . . ! - . ' (N.S&kll)
: ‘ Mernber (X)
5/18.03.96 ' Counsel for the applicant ¢ Shri S.N,Tiwarye.
. ~ L . ¢ - T ., IS .
. A . ) shri S. N.Tiwary, learned counsel for .
o= the applicant prays for a short adJournment in this . T
Co . matter with an add it ional-prayer that he would file

. a M.A. for amenmding the O A.., Prayer granted. Let:
the M. A be filed w1th1n three weeks from now.

-':J.\ K -~

Py List on 08. C4 <1996 for admission.

SKI - x (N. K. Verma
N : R P -« .. - -~ Menber(a)
6/10.04.96 - . -Counse.l :for. the applicant : Shri S.N.Tiwdry.

Shrl S.N leary, 1earned counsel for the
applicam: seeks further time for amenqu the 0.A.
' He prays for three weeks time. prayer grarmted, &

List on 01 .95.1996 for admiss ion.

SKI . (N. Kkle:ﬁa)

Member (A

7/01.05.96 :', Counsel for the applicamt : Shri s.N. Tiwary.

_ shri S N.Tiwary seeks three waeks further
time to amend the .0,A. Prayer granted.

List thisc ase on 22.,05.1996 for admission.

STEETENMG

. : (N. K.Verma)
- Member (A)
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8/22,05.96

0.A.: 731/95

Cmﬁnsel for th2 applicant : 3hri S N ledry.,

Shri 3,n, Tiyary, l°arned caunspl for the
applicant prays for withdrawal of ths cas g8, Per-

mission granted, Th2 casz is dismisszd as withdraun.

Wl b

(N.K.verma)
Member (i)
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